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into this accident on 18-4-61 . His 
findings are awaited. 

1883 (SAKA ) Shortage of Power r4656 
in Calcutta; 

Shri A. C. Guba (Barsat) : If the 
hon. Minister can make a short oral 
statement. now as to the overall posi­
tion at present, and make a long state­
ment tomorrow, it would be all right. 

I am laying the statement cm the 
Table ot the House. 

[The second paragraph of the State­
ment is reproduced below-Ed.] 

The injured persons were rendered 
first aid an the spot. Three seriously 
injured persons and the remaining 7 
with simple .injuries were allowed to 
continue their journey wider the care 
ot a Railway dootor as they insisted to 
proceed to their destinations at their 
own risk. Out ot the remaining 1 1 
seriously injured persons admitted into 
the Railway hospital at Kharagpur, 
two pe1'SOns have been discharged on 
their respective risk bond and the re­
maining nine .injured persons in the 
hospitals are ,progressing well. 

12:8S hrs. 

RE: STATEMENT ON SHORTAGE OF 
POWER IN CALCUTTA 

The Minister of lniration and Power 
(llaftz Mohammad Ibrahim) :  Before 

laying the Statement, I want to bring 
to your notice one thing, and would 
like to know what we should do in 
such circumstances. Just now, I have 
received information which is at 
variance with the in!ormabon which is 
contained in this statement. It is to 
the effecL that the second W1it also in 
Durgapur power station has been set 
right and that it will commence gene­
ration from today. But in the state­
ment it is stated otherwise, namely, 
that it will take a week oo- so. So, shall 
I make an informal amendment to the 
statement or what? 

Mr. Speaker: He may make a revis­
ed statement tomorrow. 

Batiz Mohammad Ibrahim: So, could 
I lay a revised statement on the Table 
of the House tomorrow? ( lntP.1'1'UP­
tions) . 

Mr. Speaker: He can correct the 
statement and revise it and place it on 
the Table tomorrOIW. 

Sbri Prabhat Kar (Hooghly) :  It is ­
a very important and urgent matter 
Sir. According to his last statement, 
the hon. Minister said th.at the second 
unit would come into operation in 
about a week or so. Now, he has got 
the Wormaition that it will commence 
work m a day or two. How are we to 
know the exact position unless he gives 
us an idea about the latest position? 
( Interruption. )  

lla8z Mohammad Ibrahim: What I 
said was that this morning that unit 
has also sta-rted giving power. In the 
statement, it is said that the genera­
tion ot power will take a week or so. 

Several Ron. Members rose-

Mr. Speaker: Order, order. I am , 
sure all hon. Members are interested in 
seeing that the unit starts working. 

Shri A. C. Guba: I think it will be 
important to know what is exactly the 
overall position today. Something has 
bPen mentioned in the written state­
ment which he is nc,t laying on the 
Table today. But something is 3dded 
to that statement which will be placed 
on the Table tomorrow. It is desirable 
that we know today's position . ( Inter­
ruption. ) 

Mr. Speaker : Order, order. I am 
not going to allow such things. There 
is an end or limit to this kinrI  of 
enquiry. The hem. Minister says that 
he agreed to make a statement today, 
but after coming here, he gives good 
news to the House that the engine is 
working. He wants, in the light of 
that, to revise the statement. What 
will happen tomorrow, till he makes 
a statemenrt? I am afraid some hon. 
Members proceed to make merely com­
plaints against the Minister rather than 
get information. 




